IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD
~ |
O.A.No. 23/90 T Date of Order: 2907. 1993

BETWEEN

1. KiV,Sarma

2. Vijaykumar Scloman .« Applicants
AND |

1., General Manager, .
South Central Railway,
Railnilayam, Secunderabad.

2. Chief Personnel Officer,
South Central Railway,
Railnilayam, Secunderabad,

3., Chief Mechanical Engineer,
South Central Railway, &
Secunderabad.

4, Senior Divisional Personnel
Officer. South Central Railway,

Guntakal. » . Respondents,
N
Counsel for the Applicanty - « +Mr.P,KrishnaReddy
.r/l'. | ’ ’
‘Counsel for the Respondentsc «« Mr.D.Gopal Rao -
CORAM

HON'BLE SHRI A.B.GCRTHI : MEMBER ( ADMN., )
. i
HON'BLE SHRI T.CHANDRASEKHARA REDDY : MEMBER (JUDL., )
. : . |
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2., The
3. The
4, The
5. One
6. One
7. One
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Order of the Division Bench delivered\ by

Hon'ble Shri A.B.Gorthi, Member({Admn.,).

— i

From the order sheet it 1s seen that this

case in the past was adjourned on number of occassions

on the request of the applicants’ counsel. It was on
the request of the applicants counsel that the case
was adjourned for hearing today. None present for
the applicants The caseris therefore dismissed for

default. Mr.D.Gopal Rao, for the respondents present,

- <
r v \j—w—bg_{\“
(T.CHANDRASEKHARA REDDY) (AsB.GORTH

Member (Judl.) Member (Admn.)

Dateds 29th July, 1993

(Dictated in Open Count )

General Manager, S.C.Rly, Railnilayam, Secunderabad.

sd '
Chief Personnel Offjicer, S.C.Rly, Railnilayam, Secunderabad

Chief Mechanical Engineer, S.C.Rly, Secunderabad.
Senior Pivisional Personnel Officer,S.C.Rly. Guntakal.
copy to M ,P.Krishna Reddy, Advocate, CAT,.Hyd.

copy to Mr.D.Gopal Raog, 5C for Rlys. CAT.Hyd,

spare Cpr;
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/ CHECKEL BY APPRECVED BY -

| IN THE CENIRAL ADHINISTRATIVE TRIBUNAL
HYDERABAD BENCH AT HYLERABAD

THE HON'SLE Mi.JUSTICE V.NEELADRI RAO
VICE CHAIRMAN
AND T

[~

THE MOil'BLE ME.A.B5.GORTHY 3 MEMBER (A)

THE HON'BLE MR.T. ChANDRASEK}'LaR REDDY
MEMBER( JUDL)

THE HON'BLE MRLP.T .’JRIRWE NGADAM "M(A)

Dated: 2’7 7

(RDER,’c*HBGh:E‘h‘T-t—’

MJBA/R.AB/C. A Na.

0. A.No, DR )C{O
T, B.No, (W.D. | )

Admnitted and Interlm directiong
183%66. \

\ Disgosed nf with directions

Dismissed as withdrawn
Dismissed for default,‘“e— 0

Da&‘cted/Orc»exec

\Io crder as to costs. ‘
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